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Shri Jawaharial Nehru: There is no
demarcation. The Governor as the
agent of the Central Government
carries them out.

Shri Kalika Singh: May I know
the approximate number of Naga
people who are still opposed to the
ushering in of the new State of Naga-
land?

Shri Jawaharlal Nehru: We have
not had a census of it.

Mr., Speaker: Question No. 3. Shri
Prakash Vir Shastri.

Shri Khushwagt Rai: May 1 request
that vou may allow Question No. 38
also 10 be answered along with Ques-
tion No. 37

Mr, Speaker: Are the two guestions
connected?

Shri Raghunath Singh: Question
No. 23 dealing with the China-Bhutan
border mayv also be answered with
these.

Mr. Speaker: Question No. 38 deals
with fresh Chinese incursions into
Indian territory.

Shri Jawaharlal Nehru: There is
no connection between them.

Mr, Speaker: Shri Prakash Vir
Shastri.
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1 shall also read it in English.

(a) to (c). The report submitted
by official teams has been placed on
the Table of the House on 14-2-1961.
‘The Government is considering what
further steps may be taken in the
matter.

(d) 47 sittings were held The
expenditure incurred is Rs. 67,800
approximately.
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Pandit D. N, Tiwari: It is reported
in the Press that Pakistan is negotia-
ting with the People’s Government of
China a settlement of the border dis-
pute concerning our territory. What
action has been taken by Government
to prevent this?

Shri Jawaharlal Nehru: I do not
know whether Pakistan is negotiating
with the Chinese Government. State-
ments were made by the Foreign
Minister of Pakistan on this subject;
I think the President of Pakistan also
made some reference to it. Beyond
that, I am not aware whether any-
thing kas happened or not. When
those statements were made, we made
it clear that Pakistan is not entitled to
have any negotiations about the India-
China border. In fact, there ix 1o
common frontivr between  Pakistan
and China. It is only because a cer-
tain part of the Jammu and Kashmir
territory is at present in the occupa-
tion of Pakistan that they raised this
question., What their purpose was in
raising it, I cannot say. Obviously, we
cannot prevent the Pakistan Govern-
ment from saying anything they
choose to say. But we have made
our position clear that we do not
recognise this and we canot accept any
possible decision arrived at.

Shri D. C. S8harma: Is it a fact that
the Chinese have laid claim to more
territory than they are already in ille-
gal occupation of? If so, is the terri-
torv to which they have laid further
claim illegally occupied by them or
are they thinking of advancing over
that territory?
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Shri Jawaharlal Nehru: First of
all, hon, Members know that they have
laid claim to a very large part of the
North East Frontier Agency which is
not in their possession at all. That
apart. it is rather difficult to keep
pace with Chinese claims and with
their changing maps because their
map< occasionally change, and there-
fore. it is not quite clear how much
more or how much less a new map
contains. But it appears that in the
map referred to in these talks, it would
probably work out at a somewhat
larger claim of territory in those
mountains.
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Dr. Ram Subhag Singh: Certain
conditions were accepted by the Gov-
ernments of both China and India for
creating a proper atmosphere for
talks beween the two Prime Ministers
and later on between the two official
teams. Now that the Report of the
two teams has been submitted to the
two Governments, may I know whe-
ther Govermment will continue to res-
pect those conditions?

Shri Jawaharlal Nehru: There arc
no binding conditions on us, What
the hon. Member refers to was some-
thing about avoiding any incursions
across certain lines which are occupied
by either part. They are not binding
conditions. But normally one avoids
petty affrays which may lead to mili-
tary conflict. One does a thing with
a view to attain certain objects, not
just to have these petty conflicts.
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. Shri Jawaharlal Nehru: I do not
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Mr. Speaker: I am sure that there quire it. In addition to that, if any

would not be any handicap if any hon. Member sends word to me or,

hon. Member wants to read this book. perhaps to the Secretary of Parlia-

There will be plenty of coples in the ment, we shall endeavour to supply
Library. .. (Interruptions). it.. (Ing peions.)

Mr. Speaker: Order, order. There
are at present only 200 copies avail-
able. Every effort will be made to

Some Hon. Members: No. Sir.

Shri Tyagi: 1 enquired at the coun- distribute the available copies equit-
ter in the Parliamentary Notice Office ably among the various Parties.
Counter here—and I was told Office
they were not released till this morn- Shri Jawaharial Nehru: 200 copies
ing. had been given already and I shall

give a copy to any Member who

Mr. Speaker: He can go immediate- asks me or the Secretary. 1 shall try

1y and take it. to supply it...(Interruptions).
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Mr. Speaker: Very well. Nex ques-

tion.
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Shri M, L. Dwivedl: I am asking on
the question that is going on,

Shri Jawaharlal Nehru: Which
question?

Mr. Speaker: I was about to call
hin when this question about the
supply of copies came in.

Shri M. L. Dwivedi: I am asking a
question on the China-India Border

dispute.
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Shri Nath Pai: Mr. Speaker, a
perusal .of the summary circulated to
the House indicates that there has
been disagreement on all the major
points in dispute between the People's
Republic of China and the Govern-
ment of India. We are pursuing
negotiations as a method of solving
the dispute but the Chinese are using
it to conlinue in possession of what
they have wrongfully grabbed. In the
light of the failure of these negotia-
tions, is a further round of negotia-
tions contemplated and if so, at what
level?

Shri Jawaharla] Nehru: It is more
or less the same question that has
becn put by the hon, Member oppo-
site. We have not in view any step
in regard to negotiations at the pre-
sent moment. 1 do not know when
an occasion may arise for some type
of negotiations because negotiations
can never be ruled out between two
countries which have a dispute.

Mr, Speaker: Next question,

Shri Raghunath Singh: My supple-
mentary iz very relevant.

Mr. Speaker: 1 am sorry. I have
called the next question,

Loss of File Relating to Sale of Land
in Delhi

( Shri Ram Krishan Gupta:
*5. < Shri Kunhan:
| Sardar Igbal Singh:

Will the Minister of Works, Hous-
ing and Supply be pleased to refer
to the reply given to Starred Ques-
tion No. 345 on the 22nd November,
1960 regarding the loss of a flle relat-
ing to sale of land in Declhi and stale:

(a) whether the responsibility has
been fixed for the loss of the file;

(b) if so, on whom; and
(c¢) the action taken thereon”

The Deputy Minister of Works,
Housing and Supply (Shri Anll K,
Chanda): (a) An cpquiry into the
loss of the missing Delhi Administra-





